FORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF SAHA DISTRIBUTORS PVT. LTD.

RELEVANT PARTICULARS
1. | Name of corporate debtor Saha Distributors Private Limited
2. | Date of incorporation of corporate debtor April 08, 2005
3. | Authority under which corporate debtor is | Registrar of Companies - Kolkata
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U51909WB2005PTC102678
Identification No. of corporate debtor
5. | Address of the registered office and principal office (if | Registered Address: Paltapara More, Kalyani
any) of corporate debtor Highway South, Hansia, Shyamnagar (North 24
Parganas), Barrackpur - I, West Bengal, India,
743127.
Erstwhile Registered Address: 2 No, Jadunath Dey
Road, Bowbazar, Near Indian Air Line Office,
Kolkata — 700012.
6. | Insolvency commencement date in respect of | July 09, 2024 (Date of Hon’ble NCLT order)
corporate debtor (*July 10, 2024, Date of receipt of order by IRP)
7. | Estimated date of closure of insolvency resolution | January 06, 2025
process
8. | Name and registration number of the insolvency | Name: Mr. Arun Poddar
professional acting as interim resolution professional | Regn No: IBBI/IPA-001/I1P-P-02237/2020-
2021/13387
9. | Address and e-mail of the interim resolution | Registered Address: 1st Floor, 144B Shyama
professional, as registered with the Board Prasad Mukherjee Road, Post Office Kalighat Near
Rash Behari More, Kolkata, West Bengal- 700026
Email Id: ca.arunpoddar@gmail.com
10. | Address and e-mail to be used for correspondence with | Process Specific Address: Arun Poddar c/o
the interim resolution professional Ancoraa Resolution Private Limited, 1412, 14t
Floor, Real Tech Park, Sector 30 A, Vashi, Navi
Mumbai - 400 703.
Process Specific Email 1d:
cirp.sahadpl@ancoraa.com
11. | Last date for submission of claims July 24, 2024
12. | Classes of creditors, if any, under clause (b) of sub- | N.A.
section (6A) of section 21, ascertained by the interim
resolution professional (IRP)
13. | Names of Insolvency Professionals identified to act as | N.A.
Authorized Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives Physical Address: N.A.
are available at:

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench-lI have ordered the
commencement of a corporate insolvency resolution process of the Saha Distributors Private Limited on July 09,
2024, vide order no. CP (IB) No. 221/KB/2023. (Date of receipt of order by Interim Resolution Professional is
July 10, 2024). The creditors of Saha Distributors Private Limited are hereby called upon to submit their claims
with proof on or before July 24, 2024, to the Interim Resolution Professional at the address mentioned against
entry No. 10. The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: July 13, 2024

Place: Kolkata

SD/
ARUN PODDAR
Interim Resolution Professional

In the matter of Saha Distributors Private Limited

IBBI Regn. No. IBBI/IPA-001/1P-P-02237/2020-2021/13387
Authorization for Assignment valid up to June 30, 2025
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For and on behalf of the Board of Directors, Oate: - Kolkats Siddha Westan, 3 Weston Street, Sulte Mo 138, Kalkata, West Bengal, 700013
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Notice Inviting Bids for Procurement of Solar and MOTHERSON SUMI WIRING INDIA LIMITED

(CIN : L29306MH2020PLC341326)
Regd. Office: Unit-705, C Wing, ONE BKC, G Block, Bandra Kurla Complex,

A

GIC Housing Finance Ltd.

Regd. Office: Royal Insurance Building, 6th floor, 14, Jamshedji Tata Rd., Churchgate, Mumbai-400020.

Telephone No, (033)2262-2751/2752/2633, Contact details- 9694013500, 9883014083, 7003198671, 3007950918

SYMBOLIC POSSESSION NOTICE

REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002

WHEREAS the undersigned baing the Aulhorized Micer of GICHFL, pursuant o demand nolice issued on iis respective dates as given balow, under sacton 13(2) of
SARFAESI Act 2002 calling upon You'Borrowers, the usder named Lo pay outsianding dues within 60 dans fram the date of recelpl of respective nolices., You/'Borrowers all,
however, have fadled to pay the said outstanding dues within stipelated time. hence GICHFL are in exercise and having right as conferred unider the provision of sub section (4]
of section 13 of BARFAESIACT 2002 read with rules thersunder, taken SYMBOLIC POSSESSION of the secured assets asmentionsd hersin below;

Wind Renewable Power on Short Term basis
Bids are invited by “Noida Power Company Limited having its
registered office at Electric Sub-station, Knowledge Park-IV,

Greater Noida - 201310 {U.P.)" for procurement of 100 MW solar and
wind renewable power during 01.04.2025 to 31.03.2026 as per the

The Company reserves the right to reject all or any of the Bids or cancel
the bidding process at any stage without assigning any reasons
whatsoever and without any liability.

For any clarification, contact ate-mail id powertrading@noidapower.com

or mobile no. 3718804966. Head (Power Purchase)

Bandra East, Mumbai - 400051, Maharashtra
Ph: +91 022-61354800; Fax: +91 022-61354801
Corporate Office: 5" Floor, Plot No.1, Sector-127, Noida- Greater Noida Expressway,
Noida-201301 (Uttar Pradesh)
Ph: +91 120 6679500; Fax: +91 120 2521866;
Email: investorrelations@mswil.motherson.com; Website: www.mswil.motherson.com

wan Branch Office: : Royal Insurance Z”"d'"s?‘ Ground Fln:r s.r;ea:g;ﬂsuhhaﬁ a::u,mma;aumugpsmm GPO}| | Guidelines of Ministry of Power, Gol dated 30.03.2016. Bid Document is NOTICE OF POSTAL BALLOT / E-VOTING TO THE MEMBERS
Branch Office (Garia branch): 21, Garia Station Road, Anmanda san, Barhans, Garia, Kolkata, PIN- TO0D0ES i
GIC HOUSING FINANCE LTD. { ; available on www. msicecommerce.com. Members are hereby informed that pursuant to Section 110 of the Companies Act,

2013, (the “Act”) read with Rule 22 of the Companies (Management and
Administration) Rules, 2014, (the “Rules”) as amended from time to time, Motherson
Sumi Wiring India Limited (the “Company”) is seeking approval from its Members by
passing the resolution as set out in the Postal Ballot Notice dated July 11, 2024
(“Notice”) by way of remote electronic voting.

In terms of Section 110 of the Act, read with Rule 22 of the Rules and General Circular
No. 14/2020 dated April 8, 2020, General Circular No. 17/2020 dated April 13, 2020,

SR.| Borrower(s) Address of The Outstanding | Date of Date of General Circular No. 22/2020 dated June 15, 2020, General Circular No. 33/2020
NO.| Name & Loan Mortgagied Propety he A :ﬂr D SymboNe dated September 28, 2020, General Circular No. 39/2020 dated December 31, 2020,
Account No. Notice (Rs.) . FORM A General Circular No. 10/2021 dated June 23, 2021, General Circular No. 20/2021
PR T T e T T T T T PUBLIC ANNOUNCEMENT dated December 8, 2021, General Circular No. 3/2022 dated May 5, 2022 and General
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(GARLA BRANCH OFFICE]| bourdad in the following:-Marth- By 2l wide Road made by mud, South- By land befongs o Saniosh Registrar and Share Transfer Agent or with their Depository Participants and made

Modla. East- By land betongs to Ashsal All Molla, West- By 10 wide Road made by brick. Pk [ s HELE“’ENT.F’::IJWULHFFE B available to the Company by the respective Depository Participants. The
. Name WM Ao Distributors Private Limitec icati .

2. | Mr. ARLIIT MUKHERJEE | ALL THAT piece and parcel of property measuning about 01 Cottah 01 Chittacks 49 Sq.ft along with 2. | Dee of incoiporation of Corporeie Debloe | ApAl OB, 2005 (r::nToTeug-lnggg g;;?:ni%ﬁﬁgrrf?ﬁg&?;ggg?tgembers would take place through the
& Mrs, PROMA DAS two sioeied buslding measuring aboul 842 Sg.11 Super built up-area lying and situated at Holding No. | 45 a8 435 | 30.12.2023]| 08.07.2024 3. dwshodly undar which Corpornte Detbtor | Registrar of Compainies - Kolkata - 2
WBOT00G10002150 118, N K Banerjee Sirest, Mouza- Rishra, in .S Dag No. 3474, LR Dag No. 10474, under R.5 i incomorated ¢ registered , Item No. Description of the Resolution
(GARIA BRANCH OFFICEY Hhatian Mo, 4387 & 4288, LR Khatian Mo 18373, medified LR Bhatian No. 1B52 7, Touzi Mo, 3089, 4, | Comorate lentty Mo,/ Umited Labity | US1S0OWESCOSPTCI02678 = o . . . . .

J.L No. 27, under Ward No. 13, P.5- Rishra, District- Hooghly, Pin- 712248, The above noled property derfification Mo, of Corporste Debloe | R 1. | Special Resolution- Appointment of Ms. Anisha Motwani (DIN: 06943493)
i bitted and bounded in the following:- Norh- By 41 wide Comman Passage then Property of Samis 5. -"'-I:IdrE?EI-EEnI;_I Er‘?ﬂﬁlerl;!}ﬂﬁiﬁe andd m-ﬂﬂrﬁ '-F'FllalElmm More, Kahen| as an Independent Director of the Company.
Bizkher auth- By H of Shyam Sumder Sha nd Biswanath Halul, = Haouse of prncpasl ofhoe [ aryg arate HEraEy SoUth. Remsl, Shamragsr . . . . ;
i diﬁmﬁkﬁél:jee?.megfgy Frf‘m"'ﬁt‘? Gfsmﬂgi E‘?I: el E?ami?mmer}eeha ul, East- By Hou kel i Bdnmnasy Borrackpie - | West BEi, 2. | Special Resolution- Appointment of Ms. Suparna Pandhi (DIN: 07087593)
Mr, BANIERATA ALL THAT Resldantial Flat beling Mo, A-302 o 3rd floor, measwering 401 5q 1 Sueper bullt up area tying mﬁm Address : 2 asan Independent Director of the Company.
: A ¥ . e d gLk ¥ L2 Mo bouredh . . . . .

* [ WokHeRJEE & and situated at Holding Mo, G1-8/1/New Beledanga Road, Touzi No. 1523, L No. 3, RS Nos. 79%, | 7200381 |31.01.2024] 10.07.2024 Dy Fisacl, Bowdezss, Near indlian Alf Line Offa: The Company has engaged the services of M/s. KFin Technologies Limited (formerly
Mrs, KABITA 75 %, Mouza- Parui, under F_S Khatian No, 952, corresponding to LR Khatian No. 2237, RS & LR Kolkata - TOOO12. KFin Technologies Private Limited ("KFintech”) for providing e-voting facility to all its
BHATTACHARYA Dag No. 2457, P.5- Maheshiala, District- South 24 Parganas, PIN- 700141, The above noted properly g, sohency commencement deae in [ Jiy 15, 2024 (Dot of Hon ke NOLT order} members. Members are requested to note that the voting shall commence from
WEITHE] 001558 i& Butted and bounded in the following:-Morth- By Property of Kartick Paul, Sculh- By 167 wide | respect of Comorate Dabind | *Jusy 10, 2024, Date of receipt of order by IRF) Saturday, Ju|y 13,2024 (0900 Hours |ST) and shall end on Sunday_ August 11,2024
(GARIA BRANCH OFFICE) | Common Passage, Easl- By 178" It wide Beledanga Road, West- By tand of partof B.5 Dag No. 2457 7. | Estimanad dato of desu of insclvency | Januany 06, 2005 (1700 Hours IST). E-voting will not be allowed beyond the aforesaid date and time and

Elion process . . . . .

4. |Mr. GOUR GOPAL ALL THAT Residential Flat on 3rd floor of Prabha Apartment measuring 900 Sg it Super buill up area 5 ﬁh érdlﬁé'régénﬂﬁh T T M - T v S e the e-voting module shall be forthwith disabled by KFintech upon expiry of the
MITRA & lying and situated al Mouza- Mona, comprised in R.3 Dag No, 814, under RS Khatian No. 584 & 1421, | 402 277. |31.01.2024 | 09.07.2024 | he inschvency professional acting as Resgr Mo aforesaid period.

Mirs, MITALL MITRS JL Mo 3, RS Mo, 16, Touzl Mo, 107, 108, 1823 & 340, Premdses Mo, 33(22), Sukanta Sarani, under ritesinn Rescition Profedsoeal BB 00 PP02 237 2030021 A 38T The Board of Directors of the Company has appointed Mr. D.P Gupta, Practicing
WBOTO0E 10001711 Ward Mo. 7, P.5- Titagarh, Districi- Morth 24 Parganas, Fin- 700122, The abova noted property is 0, | Address and email of the Interm | Registored Address: 15t Fioor, 1448 Shyama

Company Secretary of M/s. SGS Associates LLP as the Scrutinizer for conducting the
Postal Ballot and e-voting process in a fair and transparent manner.

The Notice has been sent/published/displayed for all the Members, whose names
appear in the Registrar of Members/List of Beneficial Owners as received from

(GARLA BRAMCH OFFICE)| bulted and bounded in the following:- Morth- By Parlly vacant tand and parily house of MrDubta,
South- By Partly 6 wide Common passage partly house of N.Barul, Easl- By Houss of Mr.Paul,
West- By 12" wide Sukanta Sarani

ALL THAT Residential Flat baing Mo, 9on Jrd floor measuring 460 54.8 Super built up area lying and

Resolufion Professional, &5 regisiened
with the Boesd

Privsad Mukbenes Raad, Post CfTice Walighat Mear

Resh Beher More, Hobata, West Benpal- TOO02E
Process Specific Address: ron Podda o

Ancoma Resolution Privede Lirnied, 1412,

10, | Ackiress and emal 0 be used o

, JIT
5, | Mr. JITEN SAHA comespandence with the inserrm

WB0T00610002284 situated al Pramises No. 15/1, Dinanath Challerjee streel, Mouza- Bedghoria, J LN, 3, TouziNo. 172, | s og 168/ |26.10.2018 | 09.07.2024 : . . . Depositories i.e. National Securities Depository Limited (“NSDL”)/Central Depository

WBO700610001453 | Khatian No. 174, Dag No, 944, P.5- Belghoria, under Wasd No, 19, District: Norh 24 Parganas, Pin- reschltidey oSy A0 Pl om0 Services (India) Limited (“CDSL”) as on July 5, 2024 being the cut-off date. A person

(GARIA BRANCH OFFICE 700056, The above noted property 15 bulted and bounded in the following:- North- By Common Process Specific Emall ki who is not a member as on the cut-off date should treat this notice for information
Passage, South- By Road, East- By Common Passags, West- By Property of others crpsahadpiBancesa com purpose only.

6. | Mr. KALICHARAN SHAW, | ALL THAT piece and parcel of property measuring 1 Cottah 4 Chittacks 10 Saq.ft lying and situated a1 U—*{i‘ﬂdﬂ*:ﬁmﬁm ﬂ*ﬂ-’* : L'-': 24, 30 The Notice is available on the Company’s website viz., www.mswil. motherson.com
Mr. RAMESHWAR Halding No. 35/3, Sukhu Shaw Mahasay Path, Mouza- Kankinara, J.L No. 12, Touzi No, 11931, RS | s43eser |16.11.2022| 00.07.2024 o R e ol ' and on the website of the Stock Exchanges i.e. BSE Limited at www.bseindia.com and
SHAW & Mrs. GIRIJA DEVI| No. 9, Khatian Nos. 3726, 3727, Dag No. 2602, L R Khatian Nos. 4195, 4194, LR Dag No. 4208/4486, b bt it National Stock Exchange of India Limited at www.nsgindia.com and the website of
WBOTOOG10001341 P.5- Jagaddad, under Ward No. 2, District- Morth 24 Parganas, Pin- 743126. The abowve noted property ek Bkaiora KFintech at https://evoting.kfintech.com/

{GARIA BRANCH OFFICE] | i butted and bounded in the Tollowing:- North- By House of Kailash Shaw, South- By 61t wide Road, T T o rec e PR T ' ; '

The results of the Postal Ballot shall be declared by the Chairman or any person authorized
by the Chairman on or before August 13, 2024 and communicated to the Stock Exchanges
and shall also be displayed on the Company’s website viz., www.mswil. motherson.com

East- By Property of Sew Charan Shaw, Wesl- By House of Sow Charan Shaw
7, |Mrs. MITALI MUKHERJEE & | ALL THAT Residential Flat being No BI3 on 3rd flooe, of Loknath Bhawan megsuring 740 Sq.ft Super

ilertified o act as Authorisad
Represernlative of cradions in & dass

Mr. JYOTIRMOY bullt up area lving and situated at Holding No. 97/34, Bag Station Road, Mouza- Milickerbag, J.L Mo o0ni- 13042, 08.07.2024  (Three names iof 880 Class| | S ; ; i L
WBOTI0G10003535 63, 63/1145, LR Dag No. 305, 303/1919, under Ward Mo. 1. P.5- Bizpur, Pin- T43145. The above &) E'E“"ED‘: ’;”_““'i*“ Tepreseaiaihen: | Finaiey ADdrean A In case of any query on e-voting, members may referto the “Help” and “FAQs” sections
(GARIA BRANCH OFFICE] Eﬂtﬂlljj a]:::rnﬁagy g butted :nd hnl:u:lnciag"r in zheE fa&q‘rﬂng:;;.lamih— EI'_;- Kalipada Paul, South- By 104t wide = *’“I! "I"“ == — s e 3 / e-voting user manual available through a dropdown menu in the “Downloads” section
cad, East- wapan Kurnar Das, West- rishna Apartmen dotlee Is herely glven that the Netonal Compary Law Tribural, Kolkata Berch- | heve ordare i , i untinai . ; :
! . ¥ he commencement of 8 orparate nsobvency mesalution process - of the Saba Distribuions of KFintech slwebsr[efore VIOJ[IngI.G.IhﬁDS.//eVOtlnq.!(flnteC.h.C0m/ .
& | Mr. BRITYUNJOY BAHAS | ALL THAT Residential Flat b=ing Mo.1 on Ground floor of Madhukar apartmeant measunng 528 So.ft Private Lmitad on July 0%, 2024, vide grdar noo CP LIEFIEI"-I-:-. 221/RB 3023, (Date of receipt of Contact details for addressing e-voting related queries/ grievances, if any:
Mrs, JOYSTHA SAHA Super built up area lying and situated at Holding Mo. 14, Premises Mo. 15/1, B.C Chatterjee Street, | 49 pa.gosi | 26.10.2018 | 09.07 2024 arder by Interim Fesclution Frofesssenal ks July 10, 2024), The ereditors of Saha Distributons Email ID: investorrelations@mswil.motherson.com
3 - : ; 1 B " - Privle Limited are here by cailed wpan to submit their claims with prosl an or belore July 24, . T e =
WEU;EUE:WU"’N Nice e Balgiioii -1, p0uss Tou2ENo, FTE,IH.I‘:EIIZIEI'I b i !EI'DE_. iy b5, ﬂ'lﬂ_.!] 121024, 2024, to tha Interim Resshition Professional at the addrass merboned against antry Mo, 10 (Kind Attention- Company Secretary); Tel No. +91 120 6679500
WB0T00610002285 P.5- Belghoria, under Ward No. 19, Districl- North 24 Parganas, Pin- 700056. The abave noted The financial creditors shall submit thair claims with proof by electronic means onty, A other and/or at Toll Free No.: 1800 345 4001, e-mail: einward.ris@kfintech.com.
[GARLA BRANCH OFFICE) | property &5 butled and bounded in the following - Nodh- By Properly of Ashulosh Chilta, Soulh- By ereditors mey submit fha claima with proal in person, by (oat & by electronic mesns. '
Prﬂpﬂlﬂf of Kall Prasanna [:-nﬂ“ﬁ”ﬁﬁ. East- E-':.' PrﬂDEﬂ'l' af Late H:ﬂl'l'?ln i, Wast- H-'!." B G{:hﬁuﬂrlﬁﬂ Subrmigsion of falze ar migleading proals of caim shall attract penatiies. D/ By order of the Board
Sireel. Date : July 13, 2024 ARUN PODDAR For Motherson Sumi Wiring India Limited
g, | Mr. RAMSURAT ALL THAT piece and parcal of property measuring abaut 07 Coliahs 00 Chittacks 02 Sq.fi lving and Pipce - Kolkata s ﬂslwﬂgﬁiﬁmgn;mhq:ﬂ
VISHWAKARMA & situated at Mouza- Makhia, in RS Dag No. 86, LR Dag No. B, under L.R Khatian No. 331, JLNo. 11, | 545124 |30.12.2023 | 08.07.2024 Pyt il ey B B PN T ik “Nni i
Mr. SONU VISHWAKARMA. | Hodding Mo, 13/11, Jhilpar, under Ward No. 21, P.5- Utlarpara, District- Hooghly, Pin- 712247, The IEBIm&hﬂﬂpﬂﬁ;ﬁ;ﬁﬂﬁﬁﬂﬂﬁfﬁﬂ E|atC(.9.JN|OI(12; LJzt(t)azr4Pradesh C Pocga Mihra
WEOTO0E10001860 above noted propery s butted and bounded in the following!- North- By K3 Plol Mo, B, South- By 6ft ate: July 12, ompany Secretary
(GARLA BRANCH OFFICE) | wide passaqe, East- By land of S Arun Shah and Smit Sulekha Saha, West- By House of Kamal
Gayen & oihers,
10, | Mr. RANA LAHIRI & ALL THAT Residential Flat being No. C on 3rd floor of Aparupa apartmeant measuring B31 Soq.ft Super
Mrs. SHRABANI LAHIR| | buill up area lying and situated at Holding No. 43611, Garulia main road, Mouza- Noapara, JLNo. 2. | 2 07, 577/- |30.12.2023]| 09.07.2024 c THE BU RDWAN CENTRAL CD.OPERATIVE BAN K LTD'
WBOT00610002320 R.5 Dag No. 731 & LR Dag No. 3301, under the R.S Khatlan Mo. 1652 & L.R Khatian Nos. 8645, Rggd H.O. 64, G.T. Road, P.O.- Burdwan, Dist.- Purba Bardhaman-713101, West Egnga|
(GARLA BRANCH OFFICE) | 646, B64T & B64E, Touzi Mo, 2460, 2461, Re. Su Mo, 02, under Ward Mo, 11, P.3- Noapara, Pin- FORMNO. URC.2
743133, The above noled propery ks butted and bounded in the following:- North- By 200" wide r ; i tice a istrati
'ﬁllaruliaa M:;n Hue}désm1nEEy \6'-0" wida Municipal Road, East- B By 14'-0" wida Municipal Road, POSSESSION NOTICE (for Immovable Property) Appendix IV [Rule 8(1)] oocer Port 1 of 3LV;B?er“ﬁﬂf?pi‘.?é’fén’f?;f;iﬂﬁﬁ
sl use of Goutam Barman, - : . T '
3 Whereas, The undersigned being the autharized officer of the Burdwan Central Co-operative Bank Lid. under the Secaritization t3h7: ﬁ?,ﬁ;;ﬂ:lﬁ?ﬂ},’iﬁﬂ'ﬁfeﬁﬁ.33;.35&?{’ I{Lllllfs?g))a{
11. :"- Egmﬂéf-l gm"‘ﬂ' : &L THAL ﬂeﬂdﬁﬁ:i?:' Flat ﬂsi:'t-g lf:*;- ?ﬂ;{”j_:”d”rg'”r ':'f.“'agla"g; i3 Api‘;ﬂa?ﬁﬁsﬂn}n&;;fws?ﬂ and Reconstruction of Financial Assets and Enforcement of Security interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and Nfoticet ishgé%byfgt;ri]vegthatin pursAuatmz:g%sub-secltiorl @
rs. par Buill up aras lying and sdleated & ing Ma. praviously 28, now . . an atajl | 4832 587- |30.1220023 | 08.07.2024 { i e T f of section 366 of the Companies Act, 2013, an application
WEOTO0E 10003708 Subhas Road, Mouza- Sheoraphull J.L No. 6. R S Dag No. 507, appertaining o R.S Khatian No. 210, 32,58 in exercise of Dwe:r_s conferred wsec 13 (12) read with rule _Efﬂf the Security interest (Enforcement) Rules, 2002 issued a has been made tothe Central Registration Centr that 2
[GARLA BRANCH OFFICE} | corresponding to L.R Dag No, 4504, LR Khatlan No. 1771, 2704, 11545, 11546, P.5- Serampore, Demand Notice, cal II'.IEIUIJW'I the below mentioned EDI‘rD‘ﬁ‘EI‘iEJ. EU*B?”’U'HE.I'[E] [0 repay 1he EITI::'UI'“ I'!'IEI'I'L'I:I-I'IE{I in the natice I(_:LPmay_be fglsztgq%d underPal‘llOf(l?hgptgli)XXLofthe
District- Hooghly, Pin- 712223, The above naoted property |5 butted and bounded in the following:- along with interest within 60 days from the date of receipt of the said naotice. The Bormower(s), having failed to repay the Tﬁmp?‘”'?s ct 2013, as a company limited by shares.
i e i e 4 a5 ) e principal objects of the company are as follows:
Morth- By Commaon Passage, Lift, Staircass, Scuth- By Open to sky, East- By Flat Mo, 01, \West- By amaunt, nofice is hareby given to the Borrower{sy Co-Borrower(s] in parbicular and the public in general that the undersigned 1. To undertake conversion of the LLP namely
FlatNo. D3. has taken symbolic passession of the property described harein below in exercise of powers conferred on him under section Mis. RAIPUR VIDYUT AND ISPAT LLP into 2
12| Mr. TAPAS KUMAR ALL THAT Piece and Parcel of land measuring about 02 Cottahs 15 Chittacks 14 Sq.ft out of 1750 13 (4) of the said Act read with rule 8{1) and (2) of said Rules. The Borrowes(s) in particular and the pubdic in general are o0 374 Chapl o bt Cormoanins At 3013
:ﬂ-ﬂl’:‘i :a, S EEIEFE DI"TI |El!%lialmg :drrd E::i:uﬁltedm?; TEEUEFE ﬁg'lﬂt[-ﬁ ’; D'?E.EIE:*; -PI“ 'f"f]'_- :;{Eféﬂ ”r:- 3;::;3 under E-E 14,47, 584/- | 31.01.2024| 08.07.2024 hereby cautioned not to deal with the property and any dealings with the property will be subject to the charga of the Burdwan with the intention of continuing to carry on the business
. atian Mo. areda Khatian Mo. B3, L gtian Mo, ew L atian Mo . Touzi Mo ; i i i ' fthe LLP through the Company Limited by shares
- - nifral rati nk Lid, for the bel niicn n it along with interast th ! 0 gnthe Lompany Y
WEOTO0E1 0001851 13060, J.L Mo, 168, Helding Mo, 337/1/7, Parba Kapla Para Road, undar Ward Mo, 23, P.5- Jagaddal, Central Co-operative Bank Lid. for ihe below mentioned outstanding amourtt along wilh interest thereon and so thaton re(glstratlon allthe property, mo;/abk;
(GARLA BRANCH OFFICE) | District- Morllhy 24 Parganas, Pin-F43127, The above noted properly is butted and bounded in the T 1) Demand Motice Date and immovable (including actionable claims if any
following:= North- By TH wide Road, South- By HOUSE OF SOMA MUKSUDDHI, Easte BY 12€T 5l | Name and Address of Description of Scheduled property 2) Possession Notice Dale belongng (oorveted nhesid LLP o e cator
WIDE MUNICIPAL ROAD, West- By LAND OF SLUJIT BARUA, No.| Borrowers/ Guarantor 3) Outstanding Amount soregstored, | anarestine company
: . . 2. Toestablish, install, takeover or set up sponge iron
13.] Mr. DEBDJIT GHOSH & | ALL THAT Residential Flat being No. 201 on 1st foor north side measuring 1094 So.ft Super built up ; SRR : ; i :
Mrs. SHRABANI GHOSH | area lying and siluated at Mouza- Shibpur, Holding No. 51/1, Baksara village road, under WardNo. 41, | 24 80.509/. | 20.01,2024| 09.07 2024 1 | Borrowers : Une mmFtIE'tE resicantial Fiat bE‘“'J Fiat No. 403 on the FF"Jm Fioar, | 1) 22.11.2023 glzgtlséll;’lr%ér‘ogol:’rllzgtss},tgz;;%f\g&yrig}ﬁgtsrgmtﬁgrsatgeéil
WEB0070610003430 P.S- odd Shibpur new AJC Base B ganden, District- Howrah, Pin- 711110, The above noted properly is Sri Kaushik Chatterjee lowards e Souf-Eastem side, hawng s SuperBuitlp ara | 2) 0g.07.2024 mills, cold rolling mills, blooms & billet mills, steel
{HOLKATA BRANCH butted and bounded in the fobowing:- North- By Baksara village Road, South- By 92 Baksara village S/o Late Ram Kumar measuning 1215 sq. 1L {Covered area 572 sg. 1) or a little more or less, 3) Rs. 28,16,876.00 furnaces, concasts, rolling mills, induction furaces
DFFICE] FEoad, Easl- By Common Passage. Wesl- By 91 Baksara village Road ; cansistivg of 3 (thvee) Bed Room, 1 {ona) Drawing Room 1 (one| Dinin i bt el for the manufacturing, producing, converting,
ChﬁﬁEl’JE’E i:*g et et b Mol etnd Foticn ok ot _g (Ropees twenty eight Lakh extracting, treating or processing of all types, grades
14.| Me. INDIRA VENKATA ALL THAT Pieca and Parcel of Property measuring an area of 1.50 Salaks ouwt of 8 Cottahs comprised Vilage & P.O.- Singerkone, Roam. 1 {one) Kitchen, 2 {two) Tofkets and 2 {two) baloanies, aiong wilh Sixteen Thousand Eight and sizes of sponge iron, ductile iron, pig iron, power
RAGHAVAN in LR Dag Mo_ 3018, LR Khatian No. 4382, in.J.L No. 7, Mouza- Mullick Bagan. P.5- Panchla, District- 83 0B4l- | 26.01.2024] 09.07 2024 . common aneas and facilies and undivided propeetionste shars of the : generation from the process waste heat stainless
9.82, P.S.- Kalna, Dist.- Purba P Hundred & Sz Onl steels, special steels, high speed steels, die-steels
WEBOOT1300106454 Howrah, Pin= T11322. The above nobed property (5 butbed and bounded in the fallowing:= Marth= By E ) ; undermeath of e mentioned property situated at the piece and portian undred seventy S Unly) v Ipt s fordi, gt Ip lov stoels. ncluding
. ; : =t . Bardhaman, PIN- 713122 " e ] I electrical steels, forging steels, alloy steels, including
{KOLKATA BRANCH Balance portion of Dag No, 3032, South- By Randhatl-Amia Road, Easl- By Private Road, West- By - of Bastu Land measuring Jand area more or bess 17 {fwelve) Cotiahs | 35 ©N 31.10.2023 plus director hardening steels, case hardening steels,
OFFIGE) Priviate Road & 13 Wihirieen! Chittacks &4 (forty four! s, f ahar wilh m Iﬂi- toriad fuirther Interest scerued nitriding steels, ball bearing steels, corrosion resisting
! y s Smit. Madhuri Chatteriea A ': il 8  {IErly Tour| 59. K'EE"' g _" uf-5 steels, heat resisting steel, free cutting steel, spring
15, | Mr. JAY BINDU GHOSH & ALL THAT Residential Flat being No. 12 on 2nd floor of Anmapurna Apartment measunng 670 Sq.1 _ ; N ; bushding known 35 ‘Udayan Apartment (Block-A) standing therecn, lying thereafter, steel, silico manganese steels, structural steels, ship
Mrs. NIRUPAMA GHOSH | Super built up area lying and siuated at Municipal Premises No. 5073, RN Tagore Road, Mouza- | g.39.617)- | 22.00.2023| 09.07.2024 Wio 31 Kaushik Chaflerjes i Mouzs Khardabahers JL Moo 6 Desd Mo, 1804194980 of 2009 building quality steels, Armour steel, magnet steel,
WEISTI 10002208 Digkshineshwar, JLMo 4, B2 No, 1, Touzi Mo, 63, 163, 166, 168 and 222, comprised in the par of 5.5 Villane & FO.- Singerkune No- | CO Vil bkt : M' [' : TA01RS 4o T4 0 hotrolled and cold rolled grain oriented electrical steels,
[KOLKATA BRANCH | Dag Mo, 1556/1840, 1555/1250 and 1555/1851 under C.5 Dag No. 1032, 1034, 1041 undar Khatian At E ol + | oot No.- |, LU volume e, 1304-2022, Pages from 140183 0. 740224 orany other type of steels presentor future and any
OFFICE] Mao. 77, under Ward Mo. 13, Holding Mo, 1202/5. P.S- Balgharia, District- North 24 Parganas, Pin- P.S.Kalna, Dist.- Purba | comprised in RS, Dag No. 61 & 62 under R.5. Khalian Nos. 221 & 343, products, by products, compounds &alloys thereof
TOO07E. The above nobed properly is butted and bounded in the Tollowing:- Naorth- By House of others, Bardhaman, PIN- 713122 carespanding fo LR Dag Nas. 104 & 105 undes LR Khatian No. 3056 seIIerimporter?eprrter,jobworker, 6rother’wis)elztc;
South- By 12 wide Road. East- By 10flwide Road, West- By others land joid LR, Khatian Mos. 522 & 529). stuated af Hansava Road, within deal in all goods, materials or things incidental to the
16, | Mr. YASAR ARAFAT AL &| ALL THAT Residential Flat being Mo, B407 on 41h floor in Block No. B-6 measuring 834 5q.1 Super the ambit of the Nabagram Gram Panchayet, P.0.- Nabagram, PS- attainment of above objects and to set up power
3 = plants based on waste heat, coal, biomass, taking
Mrz. 5418 SABA buill up area along with one Open Car Parking space on the ground floor of the complex named | 24 25 g17)- | 20.07.2022| 11.07.2024 Usiarpara, ADER Office- Usiarpara, Disirick- Hooghly, PIN- 712244, minerals and lease foriron and coal, all other mines on
mﬂm“iﬂﬂﬂim -EWAM GRE ENE“ |!||'II1§ Ell"ﬂ'] 'EII"IIJH1E'-I:| a'. HE Dﬂg Nm 1Eﬂ2. 13-43 '!Hd-d- Hﬂﬂj 1893 EnﬁEEpuﬂdiﬂq 1n} ) lease relates to the above said Object7 etcl’and invest
{HOLKATA BRANCH L.F Dag Mos. 1251, 1253, 1254, and 1308 under LR Khatian Mos, 4416, 4484, 4482, 4477, 4473, ? | Borrowars: Al that piece and parcel of the landed property & building 1) 17.12.2022 innon conventional energy sources such as wind power,
QFFICE) 4483 44 TE, 4483, H4TE, 4481 4400, 4401, 4487, 4480, 24584 406, 4495, 4988, 4485 4402, 4486, Mirza Mohobub Alam the dng total-area 0.05 A dor Mo d solar power efc. to consume the same for captive
4480, and 4476, J.L No. 15, Mouza- Raspunja, P.S- Bishnupur, District- South 24 Parganas. Pin- 3o Mirza Samsul Alam Efedn measurnng area Wio Acres under Mouza- | 2) 12.07.2024 purpose or sel to the electricity boards or private
700104, This above noted property is bulled asd bounded in the followieg: - Nordh- By Flat No. 5406, 10 IWitrad oamsul Al Parul, JL No. 38, Deed No.- |-589 of 1996, Book No. |, | 3) Rs. 16,88,209.00 poo s s e S, eridesof assodi
South- By Road, East- By Road, West- By Flal No. 6408, Vill & P.O.- Pahalanpur, P.5.- i f 1 46, B3, Khali id e roposed company may be nspecied i he registered
MadFiahditi. Dist Purba CO Volume Mo. 8, Pages from 139 to 1456, R5. Khatian (Rupees Sicesn Lakh of the proposed company may be inspected at the registered
Further, to this notice, the Borrowers are heraby called upon o handover vacant and peaceful possession of the respactive properties to GICHFL within T days from the date of Bamm”,lan' F'||"d- 13477 & Mos, 1087 & 1088, L.R. Khatian Nos. 83916 & 479/7, | Eighty Eight Thousand Two ?vf\?cB(af;g&h\éVood Street, Some Apartment, Kolkata
this nobce, alsa the undersigned shall be constrained to procesd to take SYMBOLIC POSSESSION of the aI:IEI'.IE progarties forcibly and for shall proceed to sake the above Mi N |.ﬁ|| R.S. Ploft No, 2013, LR Plot No, 2472 Class- Bastu, Hundred Nine 'DI'ITﬁl':I a5 on Notice is hereb'y given that any person objecting to this
sald propertes after a period of 30 days from the date hereofl by adopting method!s provided under SARFAESIAGT 2002 and rules therels Fza Mur Alam Total area of 005 Actes. of tand. Sub-Reclairar Offics application may communicate their objection in wiiting to
The BORROWERS and the PUBLIC IN GENERAL is hereby cautioned not to deal with the above refermed Properties/Secuted Assets or any part thereo! and any dealing with S/0 Mirza Samsul Alam ' : . 4 30.11.2022 plus further the Centrl Registation Cenre atPlotNo. 6, 7,8 Sectr
the said Proparties/Secured Assels shall be subject 1o charge of GICHFL for the amount mentioned hersinabove against Properlies/Secured Assets which is payable with the Vill. & P.O.- Pahalanpur, PS.- | Arambagh, P.5.- Arambagh, Dist.- Hooghly. interest accrued thereafter. N’,emyong’;?y?f’mn:‘{ﬁgzgtgj{gj‘g};@;ion o this notce.
further interest thereon until payment in full, Madhabdibi, Dist- Purba with a copy to the LLP atits Registered office.
The borrower's attention is invited to the provisions of subsection [B) of Section 13 of the Act, in respact of time available to redeem the secured assel Bardhaman, PIN- 713427 Dated this 13th July, 2024
For, RAIPUR VIDYUT AND ISPAT LLP
Date: 13.07.2024 For GIC Housing Finance Lt |Date : 13.07.2024 Sdi- GirdhariLal Agroma
A SR Authotisad Officer Place : Burdwan Authorised Officer, The Burdwan Central Co-operative Bank Lid. Designated Partner

financialexp.epaprin Kolkata
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BELDANGA MUNICIPALITY
MURSHIDABAD |

WALK-IN-INTERVIEW
Walk in Interview for different
posts on Part Time Basis to run
the Saran (Shelter for Urban
Homeless) under NULM will be
conducted on 19th July 2024
(Friday) at 12.00 Noon at
Beldanga Municipality,
Murshidabad.

For details, visit — https://munici
palitybeldanga.org
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ADVERTISEMENT FOR MATERNITY LEAVE

Wanted one A.T. in Temporary maternity leave
vacancy. Bio Science B.SC, B.Ed, UR upto
20/12/24. Apply to the Secretary, Dherua Anchal
Satabala High School [H.S], P.O- Dherua, P.S-
Gurguripal, Paschim Medinipur, Pin- 721102
with two sets of testimonials within ten days from
the date of advertisement.

Notice

[TATA ELXSI LIMITED)
Registered Office: 1st Floor, Tata Center, No 43, Jawaharlal Nehru Road,

Kolkata, West Bengal 700071
NOTICE is hereby given that the certificate[s] for the undermentioned securities of the
Company has/have been lost/misplaced and the holder[s] of the said securities/
applicant[s] has/have applied to the Company to release the new certificate. The
Company has informed the holders/applicants that the said shares have been
transferred to IEPF as per IEPF Rules.
Any person who has a claim in respect of the said securities should lodge such claim
with the Company at its Registered Office within 15 days from this date, else the
Company will proceed to release the new certificate to the holders/applicants, without
further intimation.

Name(s) of Kind of Securities|No. of Securities| Distinctive number

holder(s) and Face Value

Pushpa Shroff Equity Rs 10 each 400 32363587 - 32363786
21336751 - 21336950

Place : Kolkata
Date : 11.07.2024

Pushpa Shroff
Name of legal Claimant

STATE CONSUMER DISPUTES REDRESSAL
COMMISSION WEST BENGAL
KRETA SURAKSHA BHAWAN (GROUND FLOOR),
11A, MIRZA GHALIB STREET, KOLKATA- 700087

NOTICE

To,
Sri Sunnay Hela, S/O Mr. Sambhu Hela, Flat no-5C (5th floor), 26,
Uttam Ghosh Lane, Salkia, P.S. Malipanchghora, Dist- Howrah-711106

Whereas, the Bank of India, Salkia Branch, the Appellant has
instituted an Appeal being No. A/202/ 2023 against you.

Therefore, you are hereby summoned to appear before the Hon'ble
Bench- Il of this Commission in person or by a pleader or by authorised
representative on the 23rd day of August at 10: 30 O' Clock in the
forenoon failing which the case will be heard and considered in your
absence.

Given under my hand and seal on behalf of the Commission, this 10"
day of June 2024.

By Order
Sd/- Registrar
State Commission, W.B.
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